
02.08.2018                            J- 1       PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

 COURT NO.1   
      HON'BLE THE ACTING CHIEF JUSTICE  
      HON'BLE MS. JUSTICE ANU MALHOTRA

1. CRL.A. 1341/2012 VIJAY ALIAS RINKU ANUPAM SHARMA,SHIVAM GUPTA
VS STATE AASHAA TIWARI

 COURT NO.1   
 DIVISION BENCH-I

      HON'BLE THE ACTING CHIEF JUSTICE  
      HON'BLE MR. JUSTICE C.HARI SHANKAR

1. FAO(OS) 268/2017 DALJIT SINGH & ANR A.S.CHANDHIOK,MANMEET ARORA
   CM.APPL. 36618-19/2017 VS HARI STEEL & GENERAL RISHABH BANSAL,SAMAPIKA BISWAL

INDUSTRIES LTD & ORS KESHAV SEHGAL,SWETA KAKKAD
ANGAD BAXI,C.MUKUND
MANISH AGGARWAL,RUNUL RASTOGI
SUDHA NIM,GEETIKA MATTA
ASHISH DHOLAKIA, ROHAN CHAWLA
D. KISHORE KUMAR, GAUTAM BAJAJ

COURT NO.5     
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10:30 A.M.
1. W.P.(C) 6865/2017 AJEET KUMAR ANKUR CHIBBER,VIVEKANAND MISHRA

VS UOI AND ORS. VIPUL AGRAWAL

2. W.P.(C) 7742/2018 UOI AND ORS. SANGITA RAI
VS SH.S.P.SINGH

COURT NO.48  
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2:15 P.M.
1. W.P.(C) 9391/2017 SMT.CHAND KAUR RANBIR YADAV,DEV.P.BHARDWAJ

VS UNION OF INDIA AND ORS. JITENDRA KR.TRIPATHI
VIPUL AGRAWAL,AKSHARA CHAUHAN
ARUN BHARDWAJ,

2. W.P.(C) 6436/2016 M.L.SHARMA R.K.SAINI,GAUTAM NARAYAN
VS CENTRAL INFORMATION MAHAMAYA CHATTERJEE
COMMISSION & ORS.
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